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On Prakash Verma ... Petitioner

Vs.

R. 3. Sethi, Secretary
(Medical), Delhi Adminis
tration & Another ... Respondents

OCRAM i

THE HCN'BLE MR. JUSTICE V. S. MALMATH, GHAlRf/iAN
THE HCM'BLEMR. 3. R. MGE, MB4BER {A,

Petitioner in Person

Respondents through Shri Vinay Sabharwal,
Couns el

O R D E R. (iCRAL)

Hon'bleMr. Justice V. S. Malirnath :

Learned counsel for the respondents, Shri

Vinay Sabharwal, submitted ' that the judgment of

the Tribunal has since been complied with. The

petitioner who was present in person, also agrees

with that position. These proceedings are drwped,

r/

( 3. R. Adi^e ) ( V. S. Malimath )
Member (A) Oiairman

as


